
215 ",lIt,,, A1IIw", .APRIL 'f 1'86 """,,, dniW", ~ t, 
(b) wbetber GoverDment purpose to 

ensure security of passengers betwoen the 
above junctions particularly for the eDsuing 
peak-Ieason ? 

THB MINISTER OF STATB IN THB 
DBPAR.TMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) TIEs have 
Instructions tbat when· Ma iI/Express trains 
stop at their scheduled baits, only one 
door out of tbe two doors of the reserved 
coaches facing tbe platfotm should be 
opened at night 10 that only bonafide 
pasacngers bavinl reserved accommodation 
can enter sucb coaches. Armed escorts 
bave been provided on N eelacha J Express to 
look after tbe security of passengers during 
the niabt. 

(b) Law and order is the responsibility 
of State Governments concerned and 
railways would continue to make efforts to 
ensure security of the passen&ers travelling 
by this train with the cooperation of tho 
State Governments. 

Drugs Testing by States and U. T. 

5249. SHRI D.B. PATIL : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleasod to atate : 

(a) Dame. of the' States and Union 
Territories which do not have their own 
laboratories to test druss; and 

(b) what stops Government have taken 
to impreas upon States and Union Terri-
tories not bavin& their own laboratories to 
leI up tbeir laboratories to test druas ? 

THE DBPU1Y MINISTER IN THE 
DBPARtMBNT OF FAMILY WELFARB 
(SHRl~. KR.ISHNA KUMAR): (a) Onl) 
tho States of Mahar aslltra , Gujarat, 
Karllataka and Tamil Nadu have facilities 
for toslina all categories of druls, while the 
Scates of Andhra Pradesh, Bibar, Madhya 
Pradesh, Or.saa. Punjab, Uttar Pradesb, 
W Cit Benlal, Rajasthan, Huyana and 
K.orala bave limited faciliUeI for testJDI 
c«CaiD cateaoriC8 of druss. The remain-
iDa Statcl/OoioD TcrritoriCi do Dol have an, tOlUOl (aGilities. 

(b). The Central CouDcll 0' Healtb. a 
Committee of Central and State .Health 
Ministers, paIlI'd resolutions in the ftb 
meetinl beld in July 1983 recommeDdinl 
inter .. alia that each State .bou)" havo It I 
own testing laboratol y for testiDa 01 all 
categories of drup. The State Goveru-
menta were aecordiugly requested to 
implement tb e above re901ution. A list of 
equipments necessary for drul tesUna 
Jaboratory bas aJso been supplied to the 
State Governments to equip their labora-
toriea. On 22nd February, 1 gS6, a 
meeting of tbe State Health Ministers was 
held exclusivel, to discuss matters re)atin. 
to the implementation of Drugs &. Cosmetic 
Act and the P.P.A. Act. Health and Family 
Welfare Minister urged the State Health 
Ministers to strengthon the drua control 
machinery including the setting up cquippiol 
the drug teltins laboratories. 

COD6truction of over-baidges In 
And bra Pradesh 

5250. SHRI S. PALAKONDRAYUDU: 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether any over-bridles are 
proposed to be constructed by the Indian 
Railways in Andhra Pradesb during tbe 
Seventh Plan; and 

(b) if so, tbe details thereof? 

THB MINISTER. OF STATE IN THB 
DEPARTMENT OF R.AlLWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and (b) 
Road over/UDder bridges in replacement of 
busy level crOSSings are constructed jointly 
by the Railways and tbe State Governments 
on cost SbanDg basis. Proposall are 
finalized on year, to year basis takinl into 
consideration Deeds of rail-road trame, 
priority accorded by tbe State Government 
and tbe availability of faud.. Alrea,dJ 
construction of road over/ under bridaes ia 
io proaress in Andhra Pradosh. Bolide., 
dae workl of road over bridle. at 
Nidada vole, Kava! i aDd PODdurtbt bav. bOCD 
included in the aailway.~ Budao' for 
lP86-89. 




